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Seizure of Forged Dollars In Coimbatore

6473. SHRI M. M. JOSEPH : Will 
the Minister of FINANCE be pleased to 
state :

(a) whether recently any arrests were 
made in Coimbatore in regard to the seizure 
of forged American dollar notes ; and

(b) if so, the steps taken by Govern
ment against the culprits ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) and (b). The information 
is being collected from the State Govern
ment of Tamil Nadu and win be laid 
on the Table of the House as soon as 
received.

Credit facilities to Sugar Industries

6474. SHRI LAKSHMINARAYANAN : 
Will the Minister of FINANCE be pleased 
to state :

(a) whether Central Government have 
given some credit facilities to the Sugar 
factories all over the country ; and

(h) if so, the number of factories which 
availed of such a facility and of those whq 
did not, and the reasons therefor ?




